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that substandard wheat, rica, sû r 
and otlicr foodgrains arc supplied 
to the consumers ;

(I)) if so, -vhat firo the details in 
this regard ;

(c) if n-jt, ♦̂fien what fvpe of food­
grains arc supplied tothe consumers ;

(d) wli'̂thcr any surprise chccking 
is bcintf ui;*de to check the Fair Price 
Shops; and

(e) '.he number of person found 
guilty, tlie steps taken during 1979, 
ig8o and 1981 (uptojune) State-wise ?

THE MINISTER OF STATE IN 
THE MINISTRIES OF AGRICUL­
TURE AND RURAL RECONS- 
TRUCTrONi(SHRI R. V. SWAMI- 
NATH.VN) : (a) and (b). Yes, Sir. 
There have been some complaints 
from tlu; Food and Civil Supplies 
Dep:»rtm(;nts of the State Govern­
ments of Madhya Pradesh, Rajasthan 
and Jammu & Kashmir, regarding 
issue of substandard wheat and rice 
by the Food Corp>oration of India. 
On investigations, the stocks involv­
ed were found to be within the pres­
cribed limits and conforming to Uiii- 
foiTO Spc’.ciJfications.

(c) The stocks of foodgrains per­
taining to Fair Average Quality are 
issued for Public Distribution.

(d) The checking of» Fair Price 
Shops is under the pervicw of the 
respective State Governments wJio 
have been asked to intensify vigilance 
and inspection.

(e) The Information is not readily 
available Statesise and is being col­
lected.
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